SCHEDULE I
FORM A

PUBLIC ANNOUNCEMENT
{ Regriazian 14 of the Inrafency and Bankrapiey Boerd of Indéce (T adntary Liguidagion) Regadations, 200 7)

FOR THE ATTENTION OF THE STAKEHOLBERS OF SHREE AUTOTECH FORGE PRIVATE
LIMITED

1. NMAMEBOF CORPORATE PERSON iy Sheee Autotech For pe Private Limited
2. DATE OF INCORPORATION OF CORPORATE PERSON  [02/06/2005
EJ AUTHORITY UNDER WHICH CORPORATE PERSON [ROC, Gujarat
IS INCORPORATED, REGISTERED
4. CORPORATE IDENTITY NUMBER / LIMITED LIABILITY|[U27100G]2005PTC046171
IDENTTIY NUMBER GF CORPORATE PERSCN
5. | ADDRESS OF THE REGISTERED OFFICE AND Hiditya Hesghts, C-601, Opp. Copper
PRINCIPAL OEFICE (IF ANY) OF CORPORATE PERsON  [Heights,Sudhu Vaswani Road, Rajkot -
: 360002
6, LIQUIDATION COMMENCEMENT DATE OF 1 May, 2017
CORPURATE PERSON
T NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE [Umesh Harjivandas Ved
NUMBER AND THE REGISTRATION NUMBER OF  [IBBI Registration no. IBBI/IPA
i hddress: 304, Shoppers Plaza - V, Opp.
Municipal Market,
I G Road, Navean puea,
I hmedabad - 380009
Mail 1d: umeshi@umeshvedes.com
[Phomne: 3007088%-90
8 LAST DATE FOR SUBMISSION OF CLAIMS 30% June, 2007

Notice s hereby given that the SHREE AUTOTECH FORGE PRIVATE LIMITED has eommenced voluntary
liguedanon on 31% May, 2007,

The stakeholders of SHREE AUTOTECH FORGE PRIVATE LIMITED are hereby called upon o submir a proof
of their chims, on or before 300 Tune, 2017, w the lguidaror ac the address mentoned against iem 7.

The fnancial creditors shall submir their proof of chims by dectronic means only, All orther stakeholders nvay submit
the ptoof of claims in person, by past or by electronic means,

Submussion of false or misleading proofs of claimeshall atreace penalties.

Dt 600t

UMESH HARJIVANDAS VED
(Ligpscazior)

Drare: 02.06.2017
Place: Ahmedabad



